343 Written Answers

SEIZURES OF FOREIGN BANK CHEQUES

134. SHRIMATI SARLA BHA-DAURIA:
Will the Minister of FINANCE be pleased to
state:

(a) whether it is a fact that foreign bank
cheques worth Rs. 14 crores were seized by the
C.B.I, from a businessman on the 31st March,
1969 at CHAK Ghat in U.P.-M.P. border;

(b) if so, the name of the businessman
including the names of the foreign banks to
which the cheques belonged; and

(¢) what further action has been taken in
the matter?

THE DEPUTY PRIME MINISTER AND
MINISTER OF FINANCE (SHRI MORARIJI
R. DESAI): (a) No, Sir. It has been
ascertained that no such seizure of foreign
bank cheques was made either by the Central
Bureau of Investigation or by the local police.

(b) and (c) Do not arise.
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ELECTRICITY CHARGES IN STATES

135. SHRI J. P. YADAV: Will the Minister
of IRRIGATION AND POWER be pleased to
state:

(a) what are the different rates of electricity
charges in various States in India;

(b) whether it is a fact that there are
different rates of electricity charges in each
State and if so, what measures are being taken
to bring uniformity in the rates; and

(¢) whether it is also a fact that in a large
number of States in India, the production and
supply of electricity is much less as compared
to the demand and if so, what steps are being
taken to make up the deficiency?]
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